
HIGH COURT OF JAMMU & KASHMIR AND LADAKH 
(Office of the Registrar General at Jammu) 

***** 
Advertisement Notice No: 04 o( 2022/RG 

Dated: 19.11.2022 

Subject: Advertisement for filling up of the posts of Adhoc Civil 
Judge (Junior Division)/Munsiff. 

a) Date of Commencement for submission of online applications =20.11.2022 
b) Last Date for submission of online applications = 19.12.2022 
c) Last date for submission of onl ine fee of Rs. 300/- = 19.12.2022 

Total Number of posts advertised = 65 

Online applications are invited from the cand idates who fulfil the 
following eligibility conditions, for participating in the selection process for the 
posts of Adhoc Civil Judges (Junior Division)/ Munsiffs in the UT of J&K and 
Ladakh, as mentioned in Annexure-"A" to this Notification: 

i. The candidate must be a domicile of UT of Jammu and Kashmir as 
defined in Rule 3 of the Jammu and Kashmir Grant of Domicile 
Certificate (Procedure) Rule, 2020 or resident of UT of Ladakh as 
defined in Clause (4) of the Union Territory of Ladakh Resident 
Certificate Order 2021. 

ii. The candidate must possess a degree of 'Bachelor of Law' of a 
University established by law in India; or 

a Barrister of England or Northern Ireland or a member of the Faculty 
of Advocates in Scotland or any other equivalent law degree 
recognised by the Government of India. 

iii. The candidate must not be more than 32 years of age as on 
01.01.2022. 

N2.t.e.i. 
a. The term of adhoc appointment shall be for a maximum of two years or 

till such time regular appointment is made which-ever is earlier. 
b. The reservation for various categories would be determined as per the 

provisions of S.O. 127 dated 20.04.2020 . 
c. In case the number of applications received is more than three times to 

the number of posts advertised, the High Court may shortlist the number 
of candidates for interview on the basis of marks secured by the 
candidates in the qualifying examination. 

d. Applications will be received only through online mode on recruitment 
portal of the High Court of Jammu & Kashmir and Ladakh, link of wh ich 
wil l be activated on 20.11 .2022 on the webs ite of the High Court: 
https: //www .jkhighcourt. nic. in. 

e. No application shall be accepted I enterta ined after the last date. 

f. The print-out of the application and required copies of documents shall be 
kept ready to be submitted at the time of int erview. 

g. The eligible cand idates shall have to appear in the viva-voce I Interview 
on the date(s), to be notified separately, which shall be the selection 
process. No separate call letters shall be issued individually; however, 
wide publ icity sha ll be given through print I electronic media and official 
website https://www.jkhighcourt.nic.in of the High Court about the 
venues of interview for the information of eligible candidates. No claim of 
being unaware of the dates/schedule for interview shall be entertained. 



h. No TA/DA shall be paid to the candidates for Viva-voce/Interview. 

i. Qualification acquired after the last date of submission of application shall 
not be taken for consideration. 

j. Before applying online, the candidates are advised to carefully go through 
the guidelines for online submission of forms. These guidelines will be 
available on the online portal of the High Court. 

By Order. ?. 1-j.. 

~ '

t,....v 
I 'I ..

(Sanjeev upta) 
Registrar eneral 

No.:40617-28/RG/GS 
Copy to the: 

Dated:19.11.2022 

1. Principal Secretary to Hon'ble the Chief Justice, High Court of J&K, 

2. Secretary to Hon 'ble Mr./Mrs. Justice --- -----------
······ for information of their Lordships. 

3. Registrar Vigilance, High Court of J&K and Ladakh, Jammu 
4. Registrar Computers, High Court of J&K and Ladakh, Jammu 
5. Registrar Rules, High Court of J&K and Ladqkh, Jammu 
6. Registrar Judicial, High Court Wing Jammu/Srinagar . 

....... for information. 
7. Registrar (Recruitment), High Court of J&K and Ladakh, Jammu . 

...... for information and necessary action. 
8. Director Information, Srinagar/Jammu with the request to publish the above 

notification in the two Daily Newspapers i.e. Daily Excelsior (Jammu), 
Kashmir Times (Jammu), Greater Kashmir (Srinagar) and Daily Srinagar 
Times. 

9. Director, Doordarshan Kendra, Jammu/Srinagar with the request to 
broadcast the above Notification in News and Employment Bulletin. 

10. Director, Radio Kashmir Srinagar/Jammu/Leh/Kargi l with the request to 
broadcast the above Notification in News and Employment Bulletin. 

~ lVcPC, eCourts, High Court of J&K and Ladakh, Jammu for uploading the same 
V" on the official website of the High Court. 

12. Incharge Librarian, High Court of J&K and Ladakh, for information and 
keeping the record of the same. ? v t,\. 

\ ~ I~ ... ,, .... 
Registrar Ge\neral 

~ 



Annexure-"A" 

Adv. Post Pay scale No. of Breakup of posts 
Notice No. ~acancies category_- w ise 

Civi l Judge Rs.27700- 65 OM= 33 
Q4 Qf 2Q22 (Junior Division) I 44770 sc = 06 
LR~ di::!ted Munsiff (Adhoc) ST= 06 
19.11.2Q22 RBA= 07 

EWS= 06 
PSP= 03 
LAC= 02 
Social Caste: 02 
Total : 65 


